S

In The Central Administrative Tribunal, ]aipur Bench, Jaipur

B Y ARION AMRNo. NP 211/93 /199
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Mr, fanish Bhandari,Counszzl for the pé%itionzr.

Heard. FM.Fs is allowad., 0.A. 112/93 is restored
to its originmal position. The 0.A. be listed
for adnxasxon on 2EL.4,1933, The MP stands dispose

of accordingly.
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